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Beach of Kerala High Court at 
Trivandrum

204. SHRI VAYALAR RAVI: Will 
the Minister of LAW, JUSTICE AND 
COMPANY AFFAIRS be pleased to 
state:

(a) whether it is a fact that a final 
decision regarding the setting up of 
a bench of Kerala High Court at Tri-
vandrum is pending with the Govern-
ment for a long time; and

(b) if so, the reasons for the delay 
in taking a decision and what steps 
Government propose to take to fulfil 
this demand?

THE MINISTER* OF LAW. JUS-
TICE AND COMPANY AFFAIRS 
(SHRI SHANTI BHUSHAN): (a) 

The State Government sent a pro-
posal for the establishment of a 
Bench of the Kerala High Court at 
Trivandrum in September, 1971.

(b) The state Government were ad-
dressed in July 1973 for completing 
certain statutory consultation^. No. 
Teply has been received.

A memorandum was received very 
recently from the Kerala Janatha 
Lawyers^ Forum for the establish-
ment of a Bench at Trivandrum. 
This has been forwarded to the State 
-Government.

Extension of Broad Gauge Line from 
Kalka to Parvanu

205. SHRI DURGA CHAND: Will 
the Minister of RAILWAYS be pleas-
ed to state:

(a) whether a representation has 
been made to the Railway Ministry 
for extending broad gauge line from 
Kalka to Parvanu and beyond Pathan- 
kot on Kangra-Jogindemagar line;

(b) whether it is a fact that Parvanu 
is an Industrial centre of Himachal 
Pradesh and maximum booking of 
-goods is done from Parvanu; and

(c) if so, what action Railway ad-
ministration has taken in extending 
Railway broad gauge from Kalka to 
Parvanu and beyond Pathankot 
on Pathankot- Jogindemagar line?

THE MINISTER OF STATE IN 
THE IMINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN): (a) and (b>. 
Yes.

(c) A Preliminary Engineering-cum- 
Traffic survey for construction of a 
BG rail link from Kalka to Parvanu 
(6.575 Kms) carried out during 1970, 
revealed that the project would cost 
Rs. 2.36 crores (at 1970 price level) 
and was not found financially viable 
(return being 0.01 per cent). Due to 
severe constraint of resources, it 
has not been possible tb undertake 
the construction of the proposed rail 
link. The question of taking up the 
construction of this link would de-
pend upon the availability or re-
sources and its clearance by the 
Planning Commissipn.

No investigations for the conver-
sion of Pathankot- Joginder Nagar 
N. G. line into B. G. have been carri- 
out in the past.
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Ex-gratu payment to Railwaymen

207. SHRI VASANT SATHE: Will 
the Minister of RAILWAYS be pleas-
ed to state:

(a) whether the proposal for ex- 
gratia payment to Railwaymen was 
under consideration of Government; 
and

(b) if so, whether the proposal has 
been turned down?

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN): (a) and (b). 
The proposlal for ex-gratia payment 
to Railwaymen as a token of appre-
ciation of their significant perfor-
mance since April 1977 was explored.




